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[ S.No. | Name of officer with present post to | Name of newly created Comméreial | -
| . WhOll.l addgtmnal fu_apuinrment is to | Court for - - which additional

be given in addition to his own appointment is to be given. ?
J duties, - = :

SARYA SHRI/MS: T ' : :
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I 1 Ramesh Kumar Joshi | Judge, Cornmercial Court, Ajmer | :
L ADIJ No. 1, Ajmer ) . ' ,_‘

[ 2 Deepak Kumar Judge, Cmnunemialv(:,‘durfr_, Jodhpur g
ADJ No.5, Jodhpur Metropolitan ' e
3 Rajeev Kumar Bijlani - | Judge, Commercial Court, Kota
ADJ No.1, Kota ‘ Rl 2P .
- ] r— : B S '

! 4 Pradeep Koumar Verma Judge, Counnercial Courr, Udalpur| = |
L ADJ No.1, Udaipur _ c :

5. Harun _ | Judge, Commercial Court No.2, Jaipur |
| _Judgc, Commercial Cowt No.1, Jaipur | Judge, Commercial Court No.3, Jaipur

L. | Judge, Commercial Court Nq,gfi, Jaipur

Note:- : i v

1. The officers who have been aﬁ;winred as P.Q. of the _Cbm_“t ';s_tat.io.n';::d. at t_ﬁe
headquarter in addition to their own duties shall dispose off that much addi
work so as to achieve at least 40% of the standard of work for which t_h'cy are
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decided on priority basis.

ding additional charge.
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RAJASTHAN HIGH COURT, JODHPUR

No.Estt.b2(v)1/WA/2018/8840

Copy forwarded to the following for information and nccessary action :-

1.P.S. to All Hon'ble Judges sitting at Jodhpur. - Boeses 3 -~
2.The gcqistrar General/Registrar(Vig.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&I)/Rajasthan High

Court,

Jodhpur and Registrar hg. At Delhi.

“Joint Séé)ﬁé.tary, Law|

same
ional

e

w :

Date : 10.08.2018

3. The Registrar(Admn.), RHCB, Jaipur with the r'equest' to distribute the ;opies of this order to aIII .tnc
“Hon‘blc Judges sitting at Jaipur through P.S., Member Secreta_ry, Rajasthan_Statc Legal 5(_r-.u|_cg
Authority and all the Judicial Officers posted in the Registr_y at J_a|pur Bench, Jaipur. .

- 4.The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rr_-ic,-.]odhpur/ Bcnclh, ._uimuu

SIConcéEned District & Sessions Judges with the request to servc/carcuiatg the copy of Lh._s o_r-:.l’er
Ito the concerned Officers/Commercial Courts/Courts//Treasury Officers as per direction
issucd vide this office letter No 17.022 dated OS.I.JO;jzr(']lE:.
The Director, Rajasthan State Judicial Academy, Jo pur. - . -

? R]g--Estt Sectiofw/(ﬁonfidentiat Section/ Statistics Section/Gencral Section/ Subordinate Court(Fistt.)
Section/RIS Leave C ilding Side/Computer Cell. |
Section/RJS Leave Clerk/ Building Slde,fCo!nputer : _ .

8.A.0.]).,Classification Section (Website), Rajasthan High Court, Jodhpur/ Bench, Jaipur.
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